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trative Reforms Commission to con-
sider., The question of implementa-
tion can arise only in the case of re-
commendations made by the Commis-
sion. The Commission has so far sub-
mitted two reports, one on the pro-
blems of redress of citizens' grievances
and the other on the machinery for
planning Both are under considera-
tion
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" Three-Language Formula

*498. Shri Swell:
Shri Kikar Singh:
Shrimatl Nirlep Kaur:
Shri Barrow:
shri Kolai Birea:

Will the Minister of Education be
pleased to state-

(a) the names of the States which
have adopted the three-language
formula;

(b) the reasons given by the remain-
ing Stateg which have not adopted the
formula;

(e) whether any directive has been
issued tg these State Governments
asking them to adopt the formu'a; and

(@) 1f so, the result thereof?





